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0 Introduction

er in OA 180 of 2022 ‘between ‘ihalm Shwa}; Mokashi vs. State ‘of Maharashtra is
th the poﬁmon caused by the mdtzstrw presently known as M/s. Hiranyakeshi Sahakari

1 the grievances mtsed by petzizoner of Shri Sbalm Shwa}z Mokashi with the
lirections:

. :;"" _ «  The grievances in the said ieﬁer of petition sent by ShriShéhu‘Shivaji Mokashi resident
of Post Nangnur, Tal. Gadhinglaj, Dist. Kolhapur are that Shri Hiranyakeshi Sahakari
: ‘Rarkbam San ﬁ\ershw& Tal. Hukkeri, Dist. Belagavi is discharging its molasses

in the waters of Hzranvakesh} River thereby polluting the river and groundwater

. causingpreat loss and poamg serious health hazards to the inhabitants, the cattle and

. others éepeadmt on river Water for mrmuimre zmd ather purpose
*  Accordingly, }Ion ble NGT constitute a Joint Committee comprising of representatives
of State PCB, Department of Agmcnémrc and Fisheries, Government of Maharashtra and

(Memfaer},

o Reamﬁal @ff%cer of MPCB~ i&oihapur - k(‘Mémber Convenor)
o ‘R&pmsun‘mdw of F: zs;hemes " | e
‘Gﬁvemment of Maharaséma S ‘(Memb o)

o ; R%presentmtve of Agricuiwre

‘ mavemmept of ’%aharashtm - (Member)

are Karkhane In this matter, Hen’%}ie National Green Tni bana} (NGT) passed its order dated-

ict Magistrate, Belagavi. The State PCB is the Nodal agency for coordination and
compliance. The Jomﬁ; Comm;ttee may meet wzthm f{)ur weeks and unéeztake site vxszi;
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and msaesmm report enclosed as Annexuare — L.

s of E}zstrrczi Sﬁpannﬁenﬁem‘ Acmculturai Officer, Kolhapur and - Assistant
r of Fisheries, Technical Ofﬁcer Kgihagur were enclosed as Annexure-1l &

%‘espemwﬁ}?

Salunkhe, Regional Officer, Sri. Nitesh K Patil jas,

viak &a:;é:him Poliution Control Board, D‘eputy Commissioner,
Ko Eé}apur {Mﬂmber Convener). B:eiagavi‘ District (Member).

- Mw‘*" -
; Srfﬁagadtr%h&mrac Shinge,

: ~ Technical Officer, District Superintendent
'e;@mzm } ks%hapur, G@vwrmem Of  Agricultural Officer, Kolhapur (Member).

Maharashtra (Member).

olyv constituted committee along with Regional ] Officer, KSPCB has visited on.
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Inspection Report of Joint Committee formed by Hon’ble National Green Tribunal vide order
dated: 18-04-2022 in O.A No. 380 Qf ”’8”2

2. %z‘z 5 S Saiun}ei ?iegmﬁai {}fﬁoe‘z
Maharasthira Pollution Control Board,
Joint Committee Kolhapur (Member Convener).
1. | members present during | 3. Mr. Salim Ismail Naikwadi,
the inspection. Assistant Commissioner of Fisheries {Technical), Kolhapu

Govterment of Maharashtra (Wembe;}
4. Sri. Dagadu Shamrao Shinge,

Technical Officer, District Supertendent Agriculiural
»«»»-w.fﬁce:x Keihapur,ﬁ fember). :

2. | Date of inspection.

ef Maharashim and c:&‘hers before Hon'ble NGT
2. Hon’ble National Green Tribunal order daled:
in O.A No. 180 0of 2022. :
Maharasthtra  Pollution  Control  Board
MPCB/ID(WPC)/B-220520-FTS-0112, dated: 20-03-2
4. Meeting held with the committee members at
Commissioner office, B&laﬁaw on 31- Ga-?l{s“
| Industry Representative .
1. Shri. A, R. Chate, Envi. Engineer;
M/s. Hiranyakeshi Shakari Sak care Karkhane, |
Sankeshwar, Taluk«}{uk&érzé District- Belagavi.
2. Shri. Prakash Bhamangol, Distillery Incharge,
M/s. Appasaheb Nalawade Gadhinglaj Taluks
Sakhar Karkhana Ltd, Harali, Taluka-Gadhinglaj,
4. | Persons Contacted District-Kolhapur
Shri Anand Chougule, Representative of Suga
M/s. Appasaheb Nalawade Gadhmgia Taluks
Sakhar Karkhana Ltd, Harali, Taluka-Gadhi
District-Kolhapur

3. | Reference

[ ]

Laa

Main complainant:
Sri. Shahu Shivaji Mokashi
Taluk-Gadhinglaj. Kollapur District
1. Sri. Jagadeesh I H, Regional Officer,
Officer accompanied KSPCB, Belagavi-2 (Chikkodi center).

> from KSPCB & MPCB | 2. Sri. Pramod Mane, Sub Regional Officer,
’ Maharasthtra Pollution Contrel Board, Kolhapur.
o od kR
) Preamhle,

Gadhmgia;; Taluha. Koihapur Dlsmct bfafore ﬁ'xe Hen’b?e \‘ATEO\ HLGREX\ 1R
PRINCIPAL BENCH, a committee was formed by Maharashtra Pollution Control Board
No. MPCBGD(W PCy/B-220520-FTS-0112, dated: 20-05-2022.

The committeg meeting was held on 31-05-2022 at E}Q‘me Commii 1321&;}»}' Office,
decided to carry: out the inspection on 06-06-2022.

Brief about eranvakcshi River: :
" The river begins ifi the leanwkeshwar temple. a holy shrine ﬁi‘:@?{}aiu& to the goddess
the hill-station of Amboli. It qmckiy flows in a north-west direction towards Jakan

easmards similar to mosiz rivers ﬁswmg on the Deccaa ?iaieau It mhex a nortl
it reaches the town of Ajrain the Kolhapur district of Mabarashtsa. The river

-



lerncath a %z%ége for }:he: second time. It continues “‘i‘tgf run now along the right side of SH 134

; m.&:?%ﬁ%% course bufaria it conﬁt ences wﬁh Ghataprabh& river after sz&ai dam :md before
Uls. Inparts of #s course it forms part of the boundary between Karnataka and Maharashtra.
int inspection was carried out on 06-06-2022 as per the direction of Hon’ble NGT order
dated: 18.04.2022 in O.A No. 180 of 2022 and following places were inspected. 4

Ay Hiranyakéshi Sahakari Sakkare K&rkh&n@ Niyamit, Sankeshwar, Talux-Hukkeri,

t-Belagavi& adjacent area.

s Appasaheb Nalawade Gadhinglaj Taluka Sahakari Sakkar Karkhana Ltd, Harali, Taluka-

hinglaj, District-Kolhapur & adjacent areas. :

akeshi riverstretch from Harali Vﬂiage Gadhinglaj Taluka, Kolhapur District,

warashtra State to Naganur harrags.,, Hukkeri Taluka, Belagavi District, Kamataka State
rali, Gadhinglai, Jirali, Khandhal, Smi\eshwm\\éamamtr} ’

=

Lo

any :&kwhz SSh Nivamit, Sankeshwam Hukken»’i‘aluka, Be}wavz District,

'okeshi SSK Niyamit, is existing co-operative industry operating at Sankeshwar,
. Beiawa\f} District since 1961-62. They have sugar manufacturing plant with Sug :
g of capacity 8000 TCD, Co- Generation plant of Capacity 52 MW and Rectifica
anol manufacturing unit of capacity 54 KLD. The combined consent issued from KSPCB
; d on 30-06-2021. The CFO application filed by the industry were forwarded to Head
e, KSPCB, Bangaiom vide RO, KSPCB, Chikkodi inspection report No.1617 Dated: 09-12-
nd CED is yet to ‘be issued.

joint inspection, it was observed that Sugar, Co-gen and Distillery units were not under
ondue to off season

ing observations made {}?ﬁur‘ing the inspection:

fﬁ: s%@g;g}ué on {}1 -~€}6—2€)2 2.

1. Existing ETP donsists following uniis.
[SLNo.| ~ Unit
1 | Bar Sc:reeg
L T3 [ OladbeaeTp
’ 3 Equalization Tank
L4 Monthly Wash Tank
. s Aeration Tank ‘
6 Clarifier
, 7 Treated water sump {15 days stérage tank)
§ | Sludge drying beds

b

Based on the non-compliances observed the following actions were initiated from KSPCB.
a) Notice of Proposed Directions was ESSﬁBd on 24-01-2019 and P}:oh;’mtow order on

23-07-2019.
The personal hearings were conducted at Head :Offﬁce} Bangalore on 15-04-2019, 11-
06-2020 (Through video conferencejand 22-02-2022.
[ndustry has obtained Consent for Expansion from the Head Office, KSPCB, Bangalore
*&&h}t& the Lpgrasiaﬁmn of existing ETP and installation of new CPU vide letter No. CTE-

26777, dated: 15-09-2021. The industry has submitted undertaking in stamp paper
mentioning that the following ETP & CPU units will be estabhshed within 3 months '

al Up»gradatmn of existing ETP from 800 m’/day to 1 100 m’, ’dmf ’

g
“

b

K
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b) Installation of Condensate Polishing Unit (CPU) for sugar mill 2700 mfday.
¢) Installation of CPU for D:;sizﬁeryumt 1000 m’/day.

Three existing lagoons were observed and the iﬂé;ls‘iﬁf refresentative

abandon the existing two lagoons. In reply the representative of the ind

retain the said lagoons for storm water management. The 6 Acres camgmz vard

for composting distillery effluent, press mud & boiler ash, ete. . -

The represemaﬁve of the industry was informed to complete the up gradation of existing

and to install new CPU for sugar mill and distillery units bufoye comm

coming crushing season.

6. During the inspection local villagers (Sou. Supriya Kamble, Sarpanch, Shri Vikas Mol
(Dyp. Sarpanch), Shri Ashok Shelake, Gramsevak, from village N: i info

during’the crushing season the effluent is being discharged into the drain leading to the

and finally it joins the Hiranyakeshi river. :

dw

tn

1ssued ﬁom'MPCB 15, ahd up to 31-07-2
only for 55 days. Total crushing of the unit was 6%3? X{T.

Following o bservaﬁom made durina the inspection:

- During the visit it 13 mfomwd 1hat present crushing season is ended on’18" February 2022,

1. Emsimg ETP corzs;sts of following units.

SL No. | ~ Unit
1 | BarScreen !

7 [ Oilland Grease Trap
3 Equalization Tank
4 Aeratién Tank , :
5| Clarifier 1
6 Clarifier 2 .
7 | Treated water sum? { Eﬁ days sterage tank) |

8 | Sludge drying beds

’ 5 | Emergency Holding Tank

‘The physmai observation shows that effluent treatment piam equg
c&iﬁon They were informed to remove tbe %}fpass [ine pmxexded for eff
The trade effluent was also stored in the mzlmed lagoon near the ETP and thisn
nala leading to Hiranyakeshi river during the rainy season. 8
4. The unlined lagoons (two numbers) were provided as 135 days storage tank and filled
trade effluent mixed with rain water & informed to abandon the same.
- 5. No proper agriculture management plan was observed for utilization of 1
- and hence the treated trade effluent joins surface drain i:.admg to nala and
river.
6. Based on non-compliances cbsewed in the past, MPCB has 15513@4:% Propos
29-12-2017.

{i‘a
&




heb Nalawade Gaéhmgmg Taluka Sahakari Sakhar Karkhana Ltd., call with Brisk
d. (Distillery Unit), Harali, Tal. Gadhinglaj, Dist. Kolhapur, is existing indusiy
ince 1987. They have obtained consent for distillery 25 KLPD manufacturing industrial
f.’“v§ khe um%m zss&eé fmm MPCB is Kaizd up to 31-08-2024. During the season

aj ?r&p@ﬁe& Direction on dated. 29-12 A.(}}’F‘
b} Proposed Directions on dated. 07-07-2021.

seb Nalawade Gadhinglaj Taluka SSK Ltd., is located at a distance of 0.82 Km
} from Hiranyakeshi River and from 28.4 Km (approximately) away from Naganur

2 joint inspection it was observed that Distillery unit was not under operation due to off

1

2

B observations made c}urmg_fhe znsz}gctmn‘

. Three existing lagoons were observed and the industry represemaﬁwe was informed to
abandon the existing two lagoons near the compc}st yard of distillery. The industry authorities
have stored trade waste in unlined lagoon near the compost yard of dxsnﬁery and overflow

join nala leading to Hiranyakeshi river during the rainy season.

daram Bhima lhanagarz res1éem' of Harali village informed that during the crushing -

season the effluent is being chscharge& into the drain leading to the nala and finally it joins
the Hiranyakeshi niver.

3. Indusiry has provided Re-Boiler & Mulﬁzpk Effect Evapora‘toz for the distillery unit. The

concentrated spent wash used for surface composting. s

1a
£y
o

inspection following river water/trade effluent samples were collected on 06-06-2022
ed to Board 'Laboratory, Belagavi for the purpose of analysis and the copy of the analysis
s}xeé vide Exhibit-1.

During the

%

Details of sample collected on 06-06-2022

- o GPS Co-ordinates S e .
5L No. Location Taik: | Lok Nature of sampling
Sankeshwar (M/s : - ‘
= %;famakesm SSK ‘ | Open well water sample collected |
ol : it, Sankgshwar, | 16.243158 | 74.505935 @ from the agriculture land adjacent
ri-Taluk, Belagavi — ; spent wash storage lagoon No. 02.
1
; fxzﬁ“ near UP Dhaba, ; | Waste water collected from nala
o2 S shwar Road, 16.246635 | 74495220 | adjacent to UP Dhaba, Sankeshwar
| ‘xaﬁk&w%ar ; ; Road, Sankeshwar.
anyakeshi’ Rw o Harali ‘ iﬁ;{axg@a&e%& an&;r ‘;\E?ier Zampie
o ge, CadinglajTaluk, | . ... . jcolecied @t farali- vilage ordge,
3 " @u{ &ﬁ‘gjf 16.175970 | 74.338064 | Harali  village, GadinglajTaluk,
ekt State ‘ ‘K‘oihaptur District,  Maharashtra
‘ State.
Hiranyakeshi river water sample
- oo {}a ém }a Ta% k | . ; collected at Harali Village bridge
g i st&i CS u 16.176066 | 74.337753 | (Center of the river), Harali village,
) zamsmm Sta‘iei G&dmgiaﬂ‘alu& Kolhapur Dx:;tnct
. Maharashtra State
. o Trade waste collected near culvert
5 G olai Taluk. fzc;}hapur 16.166032 | 74.345619 | adjacent to compost yard of the
Distriet, Mahaxashtra State industry.
M/s AppasahebNalawade Trade waste collected f lined
?ﬂK Harali village, , .| HIEHC WO ODHEEIC aTom, Eie
06 | Taluk, &oi}aapur ; 16.164478 | 74340401 gﬁ behmé ETP within  industrial
District, Maharashtra State prempes

¥
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Hiranyakeshi r
| collected at G
74.353656 | Gadinglaj,
Koihapur Dzsmci
State

Hiranyakeshi River,
Gadinglaj, Gadinglaj
Taluk, Kolhapur District,
Maharashtra State

07 | 16208722

“hmma%:;shz tiver
; j o (Stangated water) o
16.233566 @ 74.387023 | Viilage barra;
: : GadinglajTalyl

: ?ﬁranyakeshi River, Jarali
Village, GadinglajTaluk,

Kolhapur District,
Maharashtra State

08

; | Maharashtra S af;
I{}Iﬁm :akési;zkm%z;}g o | | Hiranyakeshi river wa
21IEgs el 20 16234147 | 74496393 | (Stangated water) ¢
Belagavi District,

> " Naganur barrage
Karnataka State 83 =

09

; ; Nala water sample o«
10.. | Nala neat it iniake 16235769 | 74.49465g | Dele Joining to Hir
- point of Hiranyakeshi SSK. | © "~ 7 lnear water  int

Hiranyakeshi

Hiranyakeshi River, ‘ iijrany akzs}}‘;k -
Sankeshwar, Hukkeri - 1 404592 L za;;gate ; ' } -
11 Taluk, Belagavi District, 16.235281  74.494292 ‘uﬁpsiream 0 ;ﬁ 2
Karnataka State. R
point-of Hiran

Hiranyakeshi River, Hiranyakeshi ’
p | goseves et 16234681 | 74496097 ?i? s %‘f
Taluk, Belagavi District, | o 496097 | downstream

Karnataka State.

; point p’f Himﬁ

Hiraryakeshi River, (Smn b Wﬁ,m?}
- ' ‘ ":: V; oo g A ! ' ‘iy ," /
13 | gameda Viege, 116220044 | 74.469739 | Kenadal Village bar

B e e Villags, GadinglajTal

District, Maharashtra State Distriet, Mahara

The water quality of Hiranyakeshi River collected at different locations as mentioned below:
From Harali Village, Gadhinglaj Taluk, Kollapur District. Maharashtra State to Gotur
{(Naganur), Hukkeri Taluka, Belagavi District, Karnataka State {HaraﬁfGaéhiﬁgiaﬁﬂ Jirali, Ki
Sankeshwar, Naganur-6). ‘

S1. No. Sampling point DO mg/liter . | BOD mao/liter
.‘  Hiranyakeshi = River, Harali o aa
017 | Villase, (Right bank) 7 294
‘Hiranyakeshi  River, Harali
village, (Center of the river)
03 Hiranyakeshi River,
Gadinglaj,
. Hiranyakeshi  River, Jarali
04 .
| village,
05 Hiranyakeshi River, Kanadal
village,
Hiranyakeshi  River. Gotur |
06 sl , ;
village, upstream of nala
Hiranyakeshi  River. Gotur
07 - T .
village, downstream of nala
08 | Hiranyakeshi River, Naganur
. barrage
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NAME OF THE STATION
SAMPLE COLLECTED BY
DATE OF COLLECTION

. DATE OF RECEIPT ,
PARTICULARS OF SAMPLE,

near water

ritake point of't mn:

262-Hiranyakeshi River Wtatw 8

4

Sl

247

249

253

288

" No:

Temperature

2}{:

o

Dissolyed oxygen

mg/l

7.9

9.8

8.18

wo i

8.

2

3.46

»&4*\?{:}

3

5

a5

288

uMbaos/ om

2.94

3.06

3.78

14

827

B.27

Armnotas As N

BDL

BDL

BDL

Total Colt

g/ 100mE

L9o0

990

Faesoal Coli

| mpen/100m!

350

380

Faccal Streptosoccl

g

Turbidity

nia

Cmpn/ 100ml k’

16.4

Phene Alkalinity

mg/l

20

Total-Alkalinity

mg/!

124

Hardness as Sally

mg/l

92

Caletum as CalCO3

28




30

36

Ca¥
&
&3
e

)

fonyd

sk
o

it e ol

[l

£

e
[418 Ra i

b
[29]
R
ot
£

14 15 | 11
2.25 2.41 2.7
280 240 200
; 80 80 - 80
35 5 5 20 .25
0.063 | 0.074 | 0.079 | 0.068 | 0.072
0.012 | 0040 | 0081 | 0.093 | 0.031
36 | 72 40 36 6
BDL %k BDL BDL BDL BDL
BDL | BDL BDL '
1 0303 | 0347 | 0449
I 1a8a | 1283 | 1573
| 0365 | 0383 | 05

0054 | 0049 |
1 0077 | 0017 i
60 a8 |
BDL | BDL

o the vample tested. 2. The reports shall not be reproduced withowt the written

stored form periad of 20 days from the date of issue ol roporto 4 Becision

alvsis of results which meets the standards stipulsted by regulatory

shinaron of Water anst Waste 'water, 8P

.

End of Report... ..



SAMPLE COLLECTED BY
DATE OF COLLECTION
RECEIVED DATE
PARTICULARS OF SAMPLE

Industry premises of M
“ngalal T »::; k@ihapur Dis

UNITS

N, |[PARAMETERS Standards 251
L1 jpH 6.0-9.0

2 |BOD mgl1 | 100

3 {Suspended Solids mg/1

4 - Dissolved Solids mg/l

5 Conductivity ;imhosﬁém‘ 2250 14310
6 |Chloride as C!  mg/! { 600 2000
- Iqulphate as S04 mg/1 1000 84 164

8 “1Sodium Absorption Ratio 1 meq/! 17 0.585 020
9 " Residual Sodium Carbonat{  _ 1 Nil 46
10 |0il and Grease me/!1 10 Nil Nil .

Inference ﬁ{?axuc;ﬁam and Standards msemi:méd are as per requisition letter
Report Status:

Note 1.1
without the written apprma} 0*" ?3*:36 1&?}0?&"{@{'@ 3 Q&wgi&& will kb
from the date ol issue of report. 4. The method of analysis is as per the Standa

* the examination of Water and Waste water and Indian Standard Publicatio

8;@@&?@1 arx

Detexted. 4. BDL= Below Detection Limit.




e formed by NGT order Dtd: 18-04-2022.

% H;mm{*m Agri

5((&'1 ’E‘q Belagavi, Karnat

aka

UNITS

245

g.14

mg/!

8.25

mg/1

2000

3180

mg/i

680

mg/1

. 504

w

mg/l

1320

mg/l

248

mg/1

170

mg/l

mg/l

0.063

mg/l

0.079

mg/l

BDL

mg/l

600

u

11

on Conforms to AL and PL of IS 10500:2012 Standard with respect to above
metere. . '

4. Samples will be stor

e “(}fagemsgus 16 deﬁ

& Mcwg:mbie Limit,
shall ‘m f@pm{iaza‘:eaﬁ without s%*f; Wy

s froey mﬁ date of issue ol TEROTE

Wiy Not Derected, BOL> Below Detection Lim
Sle Dimite | iy the abgerice of alternate sournel

W

YRe Not Relaxable:

Permissible Lirat
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Photographs of
Sakkar Karkha
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Dhanya Godown Road, Ramanmala, Kolhapur.

A

/Technical/1449/2022 Date 1 03.06.2022

ition Control Board,

Sub Ccmphar‘;ce asperorder dated 18th April, 2022 of E—ion ble &zatrma% Green Tribunal
INGT], Principal Bench, New Delhi in Original App ication No. 18&‘2{}‘}2 Shahu
Shivaji Mokashi vs. State of Mahara&hzra & ’:}?be

ok
Bef 1 Yourletter No MPCB/ROK/571/22 dtd. 24.05.2022.
2. Letter of Office of Assistant Commissioner of Fisheries (Technical) No.
ACEKOP/Technical/1375/2022 dtd. 25.05.2022.
3. Your letter No. MPCB/RO/KOP/220602/FT$-0053 dtd. 02.06.2022.

5

Sir

h reference to above subject letter submitting that visit on 06.06.2022 morning 11.00
Hiranyakeshi Sahakari Sa’kchas:i{a‘rk‘ha#na@ Sankeshwar-Hukkeri, Belgaum & surrounding
25 to aware the last five vears factual analysis / reports.

m csnnamm to this case & as per the documents 3vatiabfe with this office foryear 2016-
ar 122-23 (till date) no any complaint or statement is available with this office regarding
shi River }?oiiutian, ‘

lso this sff ice d dnot have any norms & standards regard ng pol %mcm as itisrelstedto

%s%?*?a?;erﬁamgie recsmme%mg fzzr mrther necessary action.

_ This is for necessary action.

5d/-
Assistant Commissioner of Fisheries {Technical}
; Kolhapur
Copy for informationto — :

1. The Commissioner Fishery Department, Government of Maharashira, Mumbal
2. The Dibtrict Collector and District Magistrate Kolhapur
3. Regional Deputy Commissioner Fishery, Pune Division, Pune.

Copy for necessary action —

Assistant Fisheries Officer, Assistant Officer Fishery (Technical] Office, Kolhapur.




% o3log) 2022 |

'Z,T" {P“gg' ';;:g'qg*w /o
O%/QQQQ

e > %zrt%) :
| ﬁi’ ay

i
"@ ar m; ’Gr“, NoO. mpca/,o\o _/ gqap ; 22_@@@“ f %~§:i~
0052,7Tq: 02(08/2022,

"‘TD'ZW" "ﬁ% s te 06;’08f§>:ozz < ®.ilio0 T
j‘» < @9&@{% mmic} ’

‘,\r@ rz.iw&s;gy; I
ﬁ%‘édf mleilar

'{3* 27? Ro22- Qi
4 ﬁi%arﬁ\q




LT *%a “’{u -»z*wz:@ el
“‘W"m* ‘z.;@;m? Siide 7
- r /are m‘ﬁfa ‘W

Ud HhtniEag FEICEDE skl
L BT @ TILE A T H Tl A Y
2 . e ”;m‘g 'mn

Sioogni % Y %%}

3

%%t?a é”%ﬂe%}
A e, maH AP df;mamy}, dqgs»gz%K

M*éi

S




4/13/23, 10:45 AM Email

Email Consultant Judicial-NGT(P.B.}

Notarized Reply Affidavit in the matter of NGT OA No. 180 of 2022 Shahu Shivaji Mokashi Vs State of
Maharashtra & Others

From : rokolhapur@mpcb.gov.
Subject : Notarized Reply Affic
~ Mokashi Vs State.
 To : Consultant Judicial-NGT
~ Cc:lot@mpceb.gov.in, mv

Sir,
Please find attached herewith Notarized Reply Affidavit in the matter of NGT CA No. 180 of 2022
Shahu Shivaji Mokashi Vs State of Maharashtra & Others.

Regards,
J. S. Salunkhe
REGIONAL OFFICER,

MAHARASHTRA POLLUTION CONTROL BOARD, KOLHAF

UR

== Notarized Reply Affidavit NGT OA No. 180 of 2022.pdf
3 MB :

https://email.gov.in/h/printmessage?id=189232&tz=Asia/Kolkata&xim=1



